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(d) The ,polley of the Gov rnment is that 
the financial in tituti n hould make 
efforts t identify iekn in an indu 
trial unit at the incipient tag it 1f 
carry out viability studic and nur c such 
of tho e unit which are n id red 
potentially viab.le. In accordanc witb 
tbis policy, the financial institut;on inclu-
ding Industrial Developm nt Ban f I dia 
(IDBI), draw up rcbabilitati n program-
mes in r spect of tbe p tentinlly viable 
units on a ca e to c e b i. Tho 
rehabilitation pr grammes may contain 
both short term and long term m asur 
which include conce i n Ii e waiver of 
penal intere t. funding of inter st, reduc-
tion in the rate of interest and margin, 
re-schedulment of over due Iiabilitie I 
grant of need based working capital and 
term loan facilities. etc. The abo\'e 
policy of nursing of sick un it j applied 
to sick unit all ov r tbe Country and no 
distinction is made n the ba i f tb 
location of the unit. 

Credit obilisation by B nk 

2867. SHRI MAD HAVRAO 
SCINDJA: Will the Mini ter of 
FINANCE be pleased to stale : 

(a) the total amount of credit 
mobilisation by nationali ed bank under 
tbe Inte$l'ated RUTal Dev topment 
Sche e during 1980-81 and 1981-82; 

(b) whether it feU short of the target 
fixed; and 

(0) if so, the steps that ba ve been 
taken by Government t accelaratc the 
tempo of credit development by nationali-
sed banks? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and 
(b) Total credit mobili d under the 
Integrated Rural Development Prog .. 
ramme during the years J 980-81 
and 1981-82 was Rs. 756.64 
crores (provisional) (Rs. 289.05 
crores . plus R.s. 467.59 crores). 
as agtlinst the target of R . 1200 crores 
for both the Y~rs ( ,(j 00 . ~rone e c4 

year). included cr dit mobUi d by 
n Hon Ii d b n pubUc s ctor b nks, 
private c mm rciat bank and coo. r tive 
in titutions. 

Th m in r OD f r the hord 11 of 
th tar t during the fir t two year 
1980-81 nd 19 1-82 wa that the 
pr gramm in it pr ent form a 
n w on. Mor over, it start d in the 
middle of the y r 1980-81. 
according to provi ion I d t 
it gain d momentum in 
year 1982-83 hn it mobili cd credit 
of Rs. 713 .98 c re and exceeded the 
target of R . 600 cr res and 30 ha 
beneficiari . 

(c) To ccraterate the l mpo of 
cre dit deploym nt by nation Ii d b D I 

ome of the imp rtant mea ur taken to 
facilitate flow of credit to IRDP ne-
ficiarie a e und r :-

0) Loan application form have 
n implifi d . 

(ii) Security and m rgin have b 
relaxed. 

(iii) Ban have be n a ked to 
di po e of applications within 
fortnight or o. They v 
been dvi ed t delegate 
adequate po en to the branch 
manager 0 as to en ure th t 
at lea t 80 P oent of the 
applicatio ar e d' p d of 
at the branch I evel itself. 

(iv) All the bank ould cn re 
that the viDages and Camille 
identified under the pro T e 
are a1Jocatcd to pocific 
branche of the p rticipatina 
banks. 

(v) Standing Committee of the 
District Con ultative Commit-
te hould me t once a month 
to make r view of the pro-
gre 

(vi) The reason for rej CtioD of 
applications ~ould be roCor'~ed 
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( ii) 

by th Branch M na rs on 
th application form them-
elv and the incomplet.e 

appl'cat' ns hould be return d 
to the sponsorin auth cities 
to f cilit. te B.D.O. f, r com-
pletion and x:e ubmi 'ion. 

S nior c;;x cutiv of controlling 
offi JnU t cru'tin' e, durin 
their vi It to the branches, 
a P feeal ge of advance to 
we or otioo and en ure 
tbat th branch offici · t ad here 

rictly to the guidelines isued 
by the RBI relatin to takina 
of addjl ional securitie , guar G-

tee I margin. etc. 

A ditional uod SOb bt for Moder-
n tio nd E p 0 ioo of lioo I 

T til or.por tion 

2868. S RI K .A RAJAN : 
Will the Mini ter of OMM R E be 
plea cd (0 talc; 

() bet her it i a f: ct th l the 
at ion 'Textile orporation h s sought 

addition I fuod ~ for rno ernt ation and 
expan ion of m ills during 1983· 4 ; 

nd 

(b) if 0, tb \! d taH the '. of and 
Government' eaction th..,r to ? 

THE D PUTY MI !STER I 
THS MINISTR OF COMMERCB 
<SHRI P .A. S NOMA): (a) Ye. 
Sir , 

-(b) For their appr v d m d·;.r-
nisation programme NTC ha s ught 
ad<JjtioD 1 fund to th ext nt of R . 
22 .00 cror r·"prc enting e caJation 
c t. 

The rcque t If NTe for additional 
fund wilJ.b C !l id r dey Oovernm · 1 t 
keeping in view atT relevant factors 
including the overall re ource position . 

Lo F jnancia I Tran ction at Inter .. 
nation I Trad~ Fair> 193:3 

2869. S RI BALASAHEB VIKHB 
PATIt: 

DR. A. U. AZMI : 
SHRI NAVIN RAV ANI : 
S IRI CHINTAMANI 

JENA: 

Will the Minister of COMMERCE 
be plea cd to state : 

() whether Government had 
organi ed a Trade Fair Deihl during 
November, ] 983 ; 

(b) whether .it i a fact that big 
indu tri J houe has not participated 
In this fair and as result, the financial 
tran actions that usually . take place in 
such a fair w very low thi time; 

(c) if so, the extent of faU in 
b mess t ransaction this year as com-
p red to the previous years ; and 

(b) 'he rcason fo r the big house 
not part icipat ing or boycotting this 
Fair 1 

THE MINISTB OF STATE IN 
THE MINISTRY OF COMMERCB 
(SHRIMATI RAM DULARl SINHA): 
(a) The Trade Fair Authority of India 
or ani sed the India International Trade 

air, 1983 at Pragati Maidaa, New 
Delhi during N vemb r, 1983 With tile 
appr val of the Governm.ent. 

(b) It is .a fact that only 5 out of 
100 I rgest companie participated 
in thi fair. The initial a e sment of 
the busine s re ult however" reveals 
that bu iness worth Rs. JI00 crores 
ha be n g nerated during the fait. 
The initial a se meat r India Inter-
matio al Trade Fair. 1982 was R . 900 
croros which eventually resulted in a 
total turn ver f Rs. 130 J crores 
wher\;! s the bU ' inc ' s ge.terat d dur'D~ 
India International Trade Fair, 1981 was 
R . 500 crore . 




